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MR. DEPUTY CHAIRMAN: Dr. Santanu Sen; not present. Shri Rajmani Patel.

Demand to include caste details of OBCs in
Census 2021
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SHRI B.K. HARIPRASAD (Karnataka): Sir, | would like to associate myself with the
Special Mention made by the hon. Member.
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Demand for modifications in the Ayushman
Bharat Scheme
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MR. DEPUTY CHAIRMAN: Shri P.L. Punia; not present. Shri Husain Dalwai.



